National Company Law Tribunal

Allahabad Bench
CP NO. 121 !ND /Jﬂl 3

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 13.08.2017

NAME OF THE company: R+ R $h:gMTah Rt G'J
SECTION OF THE COMPANIES ACT: u/s 397 /398 61 Cornpie s Ad—oi- 145%.
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CP No. 131/ND/2013

It is stated that the matter is pending before the Hon’ble Supreme
Court. Hence, at the request of counsel for both the parties, the

matter is adjourned.

T'he matter be listed on 24" October, 2017.
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Dated:13.09.2017 Shri H.P. Chaturvedi, Member (Judicial)
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